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(z) whether the {functioning ol ihe National
Medical Library in Delhi is being crippled due
W red tape;

(b) whether alarge number ol books and oid
journals have Library already pone brittle and
yellow; and

(c) whal sieps Government are faking to
improve the funclioning of Library?

THE MINISTER OF HEAITH AND
FAMILY WELFARE (SHRI B. SHANKARA-
NAND): (a) and (b) No, Sir.

(c) Functigning of the National Medical
Library is periodically reviewed and correclive
measures taken [or improvement of the Library
as and when necessary.

Killing of Army Personnel in Manipur

@1152. SHRI MOHINDER SINGH
LATHER
SHRI SATYA PRAKASH
MALAVIYA

Will the Minister of HOME AFFAIRS be
pleased 1o stale :

(a) whether any aclion has been taken/likely
lo be taken against the underground Naga
Sangathan ‘National Socialist Council of
Nagaland’ who killed 25 Army persone! in
Manipur on June 29. 19953;

(b) il so, what are the details thereol staling
the actual number of Jawans killed and injured
in their attack;

(c) whether any special drive has been
launched to pick up underground Naga
Guerillas;

(d) il so, the pumber of rebels/Guerillas
caught by the military/administralion in the
special drive till date; and

(e) whal steps would be taken 1o check
underground Naga Guerillas in Manipur and
its adjoining areas?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI P. M.
SAYEED): (a) Yes, Sir.

{(b) 27 personnel of 15 Assam Reginienl were

killed and 14 others were injured in the ambush
on June 29, 1993

The National Socialist Council of Nagaland
(NSCN) already siands declared as an Unlaw-
ful Association under the Unlawful Act iviiies
(Prevention) Act, 1 %67 since Movember 27, 1990.

@ Previously Unstarred Question 575, Trans-
ferred from 29k hady, 19935,
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The States of Assam and Manipur, Mon Dis-
trict of Nageland and Tirap and Changlang
Districts of Arunachal Pradesh, 5 km belt along
Inod-Mynamar barder and 20 km border belt of
Assain with the States of Arunachal Pradesh,
Napaland and Meghalaya have been declared
as disturbed areas under the Armed Forces
{Special Powers) Act, 1958, 1o facilitete counter
msurgency operations by the Central
Security Forces.

(c) and (d) Special operations were launched
by the security forces againsi insurgenis lo nab
the culprits involved in the ambush of 29th
June, 1993. Five suspecls were arrested.

(e) Insurgency situation in the North-Easl
was reviewed on Bth July, 1993 and the
Governments of the North-Eastern Staie: were
advised to intensify counter-insurgency opera-
tions. The Centrel security agencies are assist-
ing the State Governments in this task

Abduction Cases in Delhi

1153. SHRI BISHAMBHAR NATH
PANDE: Wil the Minister of HOME
AFFAIRS be pleased 1o stale :

(a) whether il is a fact thay abduction cases
have increased in Delhi in recent months;

(b) if sn, what are the details of the cases of
abduction cases since Japuary, 1993;

(c) what are the reasons for this increase in
abduction cases; and

(d) whal measures Government have adop-
ted to check the incidents of abduction ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIP. M.

SAYEED): (a) No, Sir.

(b) The number of abduction cases during
the period from January, 1993 o June, 1993 and
corresponding peniod of the previous year is as
under .—

Year Ne. of cases
1-1-52 10 30-6-92 117
1-1-93 10 30-6-93 4

(c) There has been a decrease in abduction
cases during 1993 (upto 3(-6-93) as compared 1o
corresponding period of last year.

() To check the cdme or hidnapping/
abduction, kidnappers/abductors z2nd other
criminals having previous history are kept
under surveillance. Intelligence gathering
machinery has also beer greared up. Motor-
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cycle patrolling aa weil as Police Control Room
surveillance have been intensified. In addilion
to the existing Squad f[or investigaling
kidnapping/abduction cases, a Special Cell has
been sel up in the Crime Branch for dealing
with the cases of kidnapping/abduction lor
mnsom.
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Situation in Kashmir

1155 SHRI MURLIDHAR CHAN-
DRAKANT BHANDARE : Will the Munister
ol HOME AFFAIRS be pleased lo state :

(a) the details of persons including civilians,
para-military forces personnel. Army Jawans

[RAJYA SABHA]
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and Militants killed in Kashmir during the last
three years;

(b) what are the steps taken so farto improve
the sjuation in Kashmir:

(c) whether Government propose lo invite
Pakistan for bilateral talks in view of increased
lervorist and subversive activijties in Jammu &
Kaghmir; and

(d) if so, the details thereof?

THE MINISTER OF STATE' IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAJESH PILOT): (a) and (b) 4479 persons
which includes 1670 militants, 434 Security
Force personnel and 2315 civilians, were killed
during (990, %91 and (997 m fammu &
Kashmir. The security in the State has been
tightened and pressure on ‘the militants has
been siepped up to contain militancy and
reduce the fear of the gun. [n order 1o bring mis-
guided youth into the mainstream, efforis are
being made 1o create more employment oppor-
tunities for them. Steps have also been taken Lo
regclivate the indusiral. ecorumic and deve-
lopmenlal activities in the State. Efforts are also
being made 1o activate the local administration
and the grievance redressal machinery.

(c) and (d) Governmenl have, on several
DCcasions in the recenl past and at various
levels. urged Pakistan to stop its suppont and
elcouragemenl o lerorsm and subversion
directed against India. Regrettably, despite
a85yrances, this suppon continues.

Rehabilitation of the displaced persons of
J &K

1156, SHRI KRISHAN LAL SHARMA :Will
the Minister of HOME AFFAIRS bhe pleased
o slate

(a) whatisthe lotal number of people driven
ou of their homes in the Kashmir Valley and
ndw settled in camps in various pans ol the
COuntry;

(b) whetherilis afact that Government have
laken na steps far their rehabilitation in their
®ipective homes, if so. reasons therelor;

(c) “what is the number of persons rehabi-
lgled so far, seclor-wise break up; and

(d) whether the rehabilitation of all such
Persons will be a pre-condilion for holding elec-
lions in the state?



